Print

Defective Case Register from 2024-08-21 to 2024-08-21

Advocate for

Date of

SL.NO.|Filing No Petioner/Caveator |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
RAMESH CH. 2024-08-
1 D-WP(C)/36006/2024 BEHERA 1 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
2 CONTC/36088/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH AG/CG/IT/CT/ETC.NOT FILED.
3 D- CHANDRA 2024-08-

ABLAPL/25110/2024 PANDA 21 Date of assessment order vide annex-3 not tally
with Index.Date not mentioned in the v.nama.
6-RECEIPT SHOWING SERV.COPY TO

DEEPALI 2024-08-
4 D-WP(C)/35990/2024 MAHAPATRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUKANTA 2024-08-
> D-WP(C)/36041/2024 KUMAR MISHRA 21 1.Name of the petitioner has been wrongly typed
on the top of the affidavits both in writ petition
and [.A petition.
6-RECEIPT SHOWING SERV.COPY TO
] D- GOKULANANDA |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/25040/2024 \SAHU 21 Paragraph not correctly mentioned in the
affidavit.Page 13 and 14 not neat.
6-RECEIPT SHOWING SERV.COPY TO

, D- SURYAKANTA  2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/25122/2024 \DWIBEDI 21 1. Synopsis and date chart not alphabetic page
marked in Index.
6-RECEIPT SHOWING SERV.COPY TO

D. SHANTI 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

8 CMAPL/35985/2024 PRAKASH o1 9-PROVISION OF LAW NOT FURNISHED ON
MOHANTY TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.
SAILABALA 2024-08- |1.Index page in annexure no.3 is not correctly
? D-WP(C)/36127/2024 JENA 21 furnished.2.Age and address mentioned in the writ
petitions are mismatching with affidavit and
v.nama
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR [2024-08-
10 D-WP(C)/36077/2024 BISWAL 1 AG/CG/IT/CT/ETC.NOT FILED.
MAHESWAR 2024-08- |1. Annexure -3/1 not annexure marked. 2.
1 D-CMP/35965/2024 MOHANTY 21 Annexure-4 and 5 are not true copy attested
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6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

12 CONTC/36087/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PANCHANAN  2024-08. [AG/CG/T/CT/ETC.NOT FILED.

13 D-WP(C)/36144/2024 PANIGRAHI 21
Date of annex.3 mentioned in the index not tally
to annex.3 as annexed.

14 D- IS(?JIE/;FAOIE H 2024-08- jundertaking for filing of english translation copy

RPFAM/35997/2024 DWIVEDY 21 of odia annexure not furnished
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

15 TRPCRL/24941/2024 ARIJEET MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

16 [D-WP(C)/36145/2024 - O HIRMAY - 2024-08-1y 06 17/CT/ETC.NOT FILED.

GUPTA 21
6-RECEIPT SHOWING SERV.COPY TO
AUROVINDA 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
17 D-WP(C)/36163/2024 MOHANTY 21 14-NOT PROPERLY INDEXED.
. P ANORRNIAN 20t SRECHPE SHOVING S CO 0
BLAPL/25085/2024 |PADHY 21 ’ )
BIBEKANANDA [2024-08- [In index synopsis , date chart and c.m.p are not

19 D-CMP/35797/2024 BHUYAN 21 properly arranged and page marked

6-RECEIPT SHOWING SERV.COPY TO
D- JYOTIRMAY 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

20 ABLAPL/25057/2024| GUPTA 21 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

SUBHENDU 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

21 D-WP(C)/36216/2024 KUMAR NAYAK 11
Page no 14 and 15 not legible .
6-RECEIPT SHOWING SERV.COPY TO

’ D- MADAN SUNDAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMP/24895/2024 |BEHERA 21 1. Complaint dated in P.S. not correctly furnished
in index and body of the petition.
6-RECEIPT SHOWING SERV.COPY TO

23 |D-WP(C)/36004/2024 SE%II\IIA RANJAN %?24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PRAFULLA 2024-08-
24 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/25155/2024 CHANDRA DAS |21 TOP OF CAUSE TITLE.
25 D-WP(C)/36044/2024 TRILOCHAN 2024-08-|6-RECEIPT SHOWING SERV.COPY TO
BARIK 21 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

Page 43 and 44 not neat.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- |[7-VAKALATNAMA NOT PROPERLY
26 IBLAPL/25004/2024 |PRATIKNAYAK 5, STAMPED,EXECUTED,ACCEPTED.
Date not furnished in V.nama, by the executant.
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
27 D-WP(C)/35922/2024 NARAYAN RATH |21 Education not Filed.
5024.08. |6-RECEIPT SHOWING SERV.COPY TO
28 D-WP(C)/35988/2024 NIHAL RATH 1 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
29 D-WP(C)/36128/2024 BAIDHAR SAHOO 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SATYAIJIT 2024-08- NOT FILED.
30 D-WP(C)/35925/2024 BEHERA 21
1.Date of annex.8 mentioned in the index and
petition not tally to annex.8 as annexed.2.page 23
not neat.
6-RECEIPT SHOWING SERV.COPY TO
DAYANIDHI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
31 D-WP(C)/35959/2024 MISHR A 1
Legible copy of page-20 to be filed
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO
32 CONTC/36079/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
33 CONTC/36101/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
34 [D-WP(C)/35957/2024 gﬁﬂ\g{&(} a2 0% 50 VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
35 D-WP(C)/36054/2024 IS)IZI\S/IEER KUMAR 5(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
5024.08. |6-RECEIPT SHOWING SERV.COPY TO
36 D-WP(C)/36113/2024 |SIDHARTHA DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
UDIT RANJAN 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
37 D-WP(C)/35818/2024 JENA 21 NOT FILED.

1.Page no.21 is not neat and legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

33 D- RAKESH KUMAR [2024-08-14-NOT PROPERLY INDEXED.
BLAPL/25128/2024 |DAS 21
Index not properly page marked. Annexure 2 not
page marked in file.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

39 D-WP(C)/36198/2024 |SAIBRATA RATH 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

PITAMBAR 2024-08- ’

40 D-WP(C)/35389/2024 PANDA 1 NOT FILED.
1.Name of petitioner in affidavit and declaration
does not tally with the name in writ petition
.Annexure-4 is not neat copy
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- AKSHAYA 2024-08-
41 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/25086/2024 KUMAR SAHOO (21 TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-

42 D-WP(C)/36018/2024 PRASANNA DAS 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-08-

43 D-WP(C)/36143/2024 TRIPATHY 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
GEETA RANI 2024-08-

44 D-WP(C)/36036/2024 MALLICK 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

45 D- RAJALAXMI 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES

ABLAPL/25011/2024 |BISWAL 21 NOT FILED.
page no.8 not neat.
6-RECEIPT SHOWING SERV.COPY TO
46 D- PRAKASH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25007/2024 |KUMAR BEURA |21
C.T. No. in FIR not tally with synopsis.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBHANKAR 2024-08-

47 |D-WP(C)/36001/2024 ROUT 21 1.Legible copy of page-25 to be filed.2.Paragraphs
of writ petitions are not correctly
numbered.3.Annexure-8 is not correctly exhibited
4-AFFIDAVIT/VERIFICATION NOT PROPER.

48 D- RAJIB KUMAR  2024-08-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/24988/2024 |SARANGI 21 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

49 IA)1_3L APL/25090/2024 gigp AK KUMAR 3(1)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
MANAS KUMAR [2024-08- |1.Period of Delay 152 days. 2. Appellant No. 2 not
S0 ID-RSAJ3615422024 |-y A\ 21 executed in V. Nama.
21-STATUTORY DEPOSIT/AWARDED
SUDEEP KUMAR [2024-08-
51 D-MACA/36097/2024 SARANGI 1 AMOUNT NOT DEPOSITED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
57 D- JANAKI KANTA |2024-08- TRANSLATED COPY NOT FILED
ABLAPL/25096/2024 MAHAPATRA 21 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
1.ABLAPL petition not page marked in Index
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  [2024-08-
53 D-WP(C)/36183/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.
KANANBALA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
54 D-WP(C)/36138/2024 ROY 1 AG/CG/IT/CT/ETC.NOT FILED.
CHOUDHURY
PRAVAT KUMAR [2024-08- |.Receipt Showing Serv.copy To School and Mass
>3 D-WP(C)/36023/2024 PANDA 21 Education not Filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
s D SARATHIIYOTI 202408+ 6 c/ETO NOT FILED, |
ABLAPL/25101/2024 MOHANTY 21 ) '
Paragraph no. not furnished on declaration.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
57 D- JAYADEBA 2024-08-
CRLMP/25097/2024 \BEHERA 21 1. In affidavit SI. no. 2 not correctly furnished.
3.Names In Capital Letters Of All The Signing
Advocates Not Indicated
s D ARUNKUMAR 202408 (0 i b reNOT FILED,
CRLMC/24985/2024 |ACHARYA 21 : :
D. 5024.08. 6-RECEIPT SHOWING SERV.COPY TO
59 CONTC/36112/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 35 days Receipt showing
60 D-FAO/34067/2024 PRASANTA 2024-08- deposit of awarded amount not filed, 1A filed , 2-
KUMAR MAHALI 21 : .
date of occurrence not correctly furnished in page
-3,4 and minimum wages not correctly furnished
in para 9 page 7
61 D- DR. 2024-08- [3-AUTHENTICATION FEE IS DEFICIENT.
CRLMC/24999/2024 |PURUSOTTAM 21 6-RECEIPT SHOWING SERV.COPY TO

CHULI

AG/CG/IT/CT/ETC.NOT FILED.




1. Authencation fee Rs. 3.30/- to be paid

6-RECEIPT SHOWING SERV.COPY TO

62 |D-CRLA/25116/2024 |[SOURIMOHAN " 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
RATH 21
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
63 D-WP(C)/36050/2024 ISJEX\IISS\IIKG/?J 5(1)24_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
o D PRADEEP  — 2024-08- (00 o bt NOTFILED,
ABLAPL/24986/2024 KUMAR DAS 21 ) :
6-RECEIPT SHOWING SERV.COPY TO
D- BHABANI 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
65 CRLMC/24994/2024 SHANKAR 1 10-SUBJECT CODE NOT
DASPARIDA FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
o D- GUNAKAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25047/2024 MISHRA 21 1.paragraph in declaration not correctly furnished
in the petition.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
NIRANJAN 2024-08-|10-SUBJECT CODE NOT
67 D-WP(C)/36115/2024 PANDA 21 FURNISHED/INCORRECTLY MENTIONED
hologram of rs 50 /- to be filed on v. nama
6-RECEIPT SHOWING SERV.COPY TO
68  |D-WP(C)/36115/2024 JSSI\IIIAABALA 202408 AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
69 D- SANJIB KUMAR |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25113/2024 | BHANJADEO 21
Page 11 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO
SAMARENDRA 2024-08-
70 D-CRLA/24171/2024 BAHADUR 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AMITAV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
71 D-WP(C)/36152/2024 TRIPATLLY 21
1.Paragraphs in declaration portion (in I.A.) of the
affidavit are not correctly numbered
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
72 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/36026/2024 21 FURNISHED.
D. 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
73 CONTC/36075/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
74 D-WP(C)/36220/2024 KUNJA SUNDAR |2024-08- [6-RECEIPT SHOWING SERV.COPY TO
DAS 21 AG/CG/IT/CT/ETC.NOT FILED.




1.Annexure 8 not mentioned in the petition as per
index.2.Page 13 not legible

As per standing order no.3 dtd.9-7-2024 the name

D- DIPTI RANJAN 2024-08- . ) .

75 BLAPL/25067/2004 | MOHAPATRA o1 ;2 t‘cilgieoﬁrosecutrlx shall not be mentioned in the
6-RECEIPT SHOWING SERV.COPY TO

76  |D-WP(C)/36201/2024 gigLPRASAD 3?24'08' AG/CG/IT/CT/ETC.NOT FILED.,
6-RECEIPT SHOWING SERV.COPY TO

RAJIB LOCHAN |2024-08-

77 D-WP(C)/36038/2024 PATTNAIK 1 AG/CG/IT/CT/ETC.NOT FILED.

D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

78 CONTC/36020/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

DR.PATANJALI 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

79 D-WP(C)/36173/2024 TRIPATLY 1
annexure-4 not legible,Age of the petitioner no-1
1s different in affidavit and c.t
6-RECEIPT SHOWING SERV.COPY TO

80 D-WP(C)/36207/2024 ?g\? :HI BHUSAN 3(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

DAYANANDA 2024-08-

81 D-WA/36080/2024 MOHAPATRA 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
9-PROVISION OF LAW NOT FURNISHED ON

o D- MAHESWAR 2024-08- TOP OF CAUSE TITLE.

TRP(C)/35970/2024 IMOHANTY 21 Provision of law not furnished in IA.(ii))Name of
declorant is wrongly written as Umarani
Swain(stranger to this case)
6-RECEIPT SHOWING SERV.COPY TO
83 [D-WP(C)/36021/2024| p SAMOP RUMAR 024081 6, c6myc/ETC NOT FILED.
s |- AKSHAYA 200408~ (000 o e SO EILED,
ABLAPL/25117/2024 KUMAR SAHOO |21 ) ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
JANAKI KANTA [2024-08-

85 D-WP(C)/36271/2024 MAHAPATRA 1 8-CAUSE TITLE NOT IN ORDER.

Opposite party No. 1 not correctly described
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SARAT KUMAR |2024-08-

86 D-WP(C)/35974/2024 BEHERA 21 Reference certificate furnished, but case numbers
and status not furnished.2.Legible copy of page-9
and 10 to be filed

87 D-FAO/35032/2024 |BIKASH MISHRA [2024-08-|6-RECEIPT SHOWING SERV.COPY TO

21 AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.

1. Details of Appellant No. 5 and 9 do not tally
with the details of Applicants No 5 and Surname
of Appellant No. 9 and his father in the Court
below 2. Date Chart not alphabetically paginated.
3. Authorisation to swear the affidavit in I.A. not
furnished by other Appellants to the Appeal. 4.
Neat and legible copies of pages
16,18,20,22,24,25,27,28,31,32,34,36,38-42,44-
48,50,53,57-61 not filed

DWARIKA

38 D- PRASAD 2024-08- |PLACE IT AFTER FILING OF C.COPY OF
RVWPET/35744/2024 MOHANTY 21 IMPUGNED ORDER
o b apeen ncon. SRECETSHONING SERVCONY 10
BLAPL/25070/2024 |BEHERA 21 ’ :
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.08. [AG/CG/NT/CT/ETC.NOT FILED.
90 BLAPL/25104/2024 CHIRANIJIB ROUT 1 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
MANMAYA 2024-08-
91 D-WP(C)/36180/2024 KUMAR DASH 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- 5004-08. AG/CG/IT/CT/ETC.NOT FILED.
92 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/36027/2024 21 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-08- [11-NEAT,LEGIBLE ATTESTED ANNEXURES
93 [D-WP(C)/35923/2024 |\ ARAYAN RATH |21 NOT FILED.
Page 30 not legible.
6-RECEIPT SHOWING SERV.COPY TO
NARESH 2024-08-
94 D-WP(C)/36057/2024 CHANDRA JENA 121 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SUSANTA 2024-08-
95 9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/25013/2024 KUMAR LENKA |21 TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-08-
96 D-WP(C)/36055/2024 KUMAR DASH 1 AG/CG/IT/CT/ETC.NOT FILED.
, P Nt s ST SHOUNG SERVCORYTO
CONTC/36011/2024 |SANKAR DAS 21 : '
98 D- ADV. 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
CONTC/36059/2024 21 AG/CG/IT/CT/ETC.NOT FILED.




Synopsis and date chart not furnished .

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- RAKESH KUMAR [2024-08-
99 ABLAPL/25127/2024 DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
Paragraph no. not furnished on declaration.
GOPAL 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
100 | D-WP(C)/36063/2024 KRUSHNA 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
01 |2 RAMAKANTA 202408 (00 o RO T FILED,
CRLMC/24963/2024 |PANDA 21 ’ ‘
102 |2 SURYAKANTA 202408 (000 et SO b eD,
BLAPL/25114/2024 |DWIBEDI 21 ) ‘
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
103 CONTC/36074/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- BHABANI 2024-08-
104 17-REFERENCE CERTIFICATE NOT
CONTC/36005/2024 |SANKAR DAS 21 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
SISIR KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
105 |D-WP(C)/35945/2024 PUROHIT 1
Synopsis and list of dates and events are not
alphabetically paginated
4-AFFIDAVIT/VERIFICATION NOT PROPER.
0 P RAKESH KUNAR 20240 RECEITTSHOWING SRV COPY 10
ABLAPL/25129/2024 \DAS 21 ) :
1. Paragraph no. not furnished on declaration.
KAPILA CHARAN [2024-08- |Put up for S.R. after filing of C. Copy of the
107 |D-MACA/36167/2024 NAYAK 21 impugned Order.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
108 CONTC/35859/2004 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
w o AU RATA 2020 £ RECEIT SHOWING SERVCORY 10
ABLAPL/25027/2024 PANDA 21 ) :
6-RECEIPT SHOWING SERV.COPY TO
110 D- SIDHARTH 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25032/2024 PRASAD DAS 21
1.Page no.12 not legible.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
111 CONTC/36085/2024 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
112 ID-CMP/35815/2004 Q{?SH];JI{SSH %(1)24-08- FURNISHED/INCORRECTLY MENTIONED

Page 58 of annexure-6 not legible.




6-RECEIPT SHOWING SERV.COPY TO

SUDEEP KUMAR |2024-08-
113 | D-WA/36084/2024 SARANGI 1 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
114 CONTC/36081/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BASUDEV 2024-08-
115 |D-WP(C)/36048/2024 MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
116 D- ALOK KUMAR  [2024-08-

CRLREV/25084/2024 PANDA 21 1. Age of OP no.2 is kept vacant. 2.Good Ground
certificate not furnished.(ii)Index is wrongly page
marked as per brief.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO
117 | D-WP(C)/36168/2024 | PRATIK DASH 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BHABANI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
118 |D-WP(C)/35978/2024 SANKAR DAS 1
Page nos 43 , 46 , 47 ,69 are not legible .
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  [2024-08-
119 |D-WP(C)/36148/2024 BISWAL 1 AG/CG/IT/CT/ETC.NOT FILED.
120 D- SANGRAM 2024-08- |Cause Title in order,but age of opp.party be

CRLLP/25087/2024 |DAS,S.C.V 21 reconciled as per trial court judgment
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

121 ABLAPL/25033/2024 SAMBIT SAMAL 5
1. Page nos.13 to 15 not neat and legible.
AJIT KUMAR 2024-08- |.Receipt Showing Serv.copy To School and Mass
122 |D-WP(C)/36162/2024 MOHANTY 21 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
123 ID-WP(C)/36049/2024 EQI\S’IEER KUMAR [2024-08- A GICGIT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
124  |D-WP(C)/35999/2024 SWAPNIL ROY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
125 [D-WP(C)/36089/2024 ﬁgf\’/%‘ffs*moo 20249%110-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
126 |D-WP(C)/35998/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
DWIVEDY
6-RECEIPT SHOWING SERV.COPY TO
127 |D-WP(C)/36034/2024 JS‘:%%BANDHU 202408 | A\G/CGAT/CT/ETC.NOT FILED.
128 [P PRASANTA 2024-08- g-gfc(gg/TCST}/IEOT\ZIII\\IIgTSEIE\égOPY 1o
ABLAPL/25001/2024 KUMAR PANDA |21 : :




6-RECEIPT SHOWING SERV.COPY TO

129 D- SANJIB KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25100/2024 BHANJADEO 21
Annexure-2 not marked on the file.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
130 |D-WP(C)/35995/2024 NARAYAN RATH 121 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
131 |D-FAO/36193/2024 AKASH KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
BORAL 21
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
132 1I3)L APL/25103/2004 %ﬁiﬁ? AI;%I\SAR 3(1)24'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
133 |D-WP(C)/36043/2024 ]S)f\s’[EER KUMAR [2024-08-/ A GICGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
134  |D-WP(C)/36196/2024 MOHANTY 1
Page no 16 is not legible .
6-RECEIPT SHOWING SERV.COPY TO
135 |D-WR(C)/36118/2024 |0, - KUMAR 292408 AGICGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
e D- ADV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/36025/2024 21 Paragraph no. is left blank in declaration portion
of affidavit
137 [P SATYA NARAYAN |2024-08- ggfccc&%};/TCST}/IgTvgggngﬁ\égopY 10
CRLMC/25052/2024 |MISHRA 4 21 : :
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP 2024-08-
138 |D-WP(C)/35968/2024 KUMAR PANDA 21 AG/CG/IT/CT/ETC.NOT FILED.
o s ochax ks AECHIT SHONING SER COPY 0
BLAPL/25017/2024 |PATTNAIK 21 ) )
140 |- SURYAKANTA - 12024-08- g-gfc(gg/TCST}/IEOT\ZIII\\IIgTSEIE\égOPY 10
BLAPL/25120/2024 |DWIBEDI 21 ) )
6-RECEIPT SHOWING SERV.COPY TO
141 |2 SUDEEP KUMAR 202408 120 S - INDEXED.
BLAPL/25042/2024 |SARANGI 21 ) :
Book mark Index not properly page marked.
D. »024.08. (6-RECEIPT SHOWING SERV.COPY TO
142 RVWPET/36061/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
e € copy of order dt 9.07.2023 reflected in index and
143 | D-WP(C)/35855/2024 g%]il%}A KUMAR 5(1)24 08 bookmark is not correct as per ¢ copy filed in

petition as annexure-7




6-RECEIPT SHOWING SERV.COPY TO

144 |D-WP(C)/36141/2024 KUNALKUMAR  12024-03- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 21
s o omvnvs s ERECETSHOWING SERVCON T0
ABLAPL/25018/2024 | SAHOO 21 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
146 CONTC/36093/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
147 |D-WP(C)/36212/2024 LAXMINARAYAN [2024-03- AG/CG/IT/CT/ETC.NOT FILED.
PATEL 21
- o PABITR kAR 20201 RECEFTSHONING SERVCOY 10
ABLAPL/25066/2024 NAYAK 21 : '
1.Court Fee 4185/- be paid 2.Further SR on
LALATENDU 2024-08-|.. . . .
149  |D-RSA/35994/2024 SAMANTARAY 121 limitation shall be made after defect no.3 is
removed
SOUMYA 2024-08- Date of T.C.decree appears to be wrong at.pg.13
150 |D-RSA/35956/2024 MISHR A 71 and 19,
6-RECEIPT SHOWING SERV.COPY TO
D- GIRISH 2024-08-
51 IBLAPL/25156/2024 |CHANDRA SAHU (21 AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/36015/2024 (S)\;I’flfNA KUMAR 2024-08- A GICGIT/CT/ETC.NOT FILED.
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO
153 CONTC/36103/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
D- BHARAT 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
154 BHUSAN AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25105/2024 ROUTRAY 21
s D PRAKASH  2024-08- (0 i ETC NOT FILED.
ABLAPL/25099/2024 KUMAR MISHRA |21 : :
D. 5024.08. 6-RECEIPT SHOWING SERV.COPY TO
156 CONTC/36105/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-08-
157 |D-WP(C)/36245/2024 MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-08-
158 |D-WP(C)/36214/2024 KUMAR NAYAK |21 AG/CG/IT/CT/ETC.NOT FILED.
MANAS KUMAR |2024-08- |1-Paragraph nos. of grounds not correctly
159 |D-MATA/36090/2024 CHAND 21 furnished,2-Good ground certificate not furnished
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
160 |D-WP(C)/36158/2024 MONOMOY BASU 21 AG/CG/IT/CT/ETC.NOT FILED.
6 | UDITRANIAN  2024-08- (10 o T ETCNOT FILED.
ABLAPL/25055/2024 |JENA 21 ) '




6-RECEIPT SHOWING SERV.COPY TO

SIDHESWAR 2024-08-

162 |D-WP(C)/36037/2024 MALLIK 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

163 ID-WP(C)/34190/2024 | AVIJIT PATNAIK 21 Affidavit not signed by Id. advocate .From page
nos 48 t098 not properly page marked .Page nos.
106 to108 not legible .

64 | DEEPAK KU 2024-08- (16 i T ETCNOT FILED.

ABLAPL/25009/2024 | SAHOO 21 : :
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
165 |D-WP(C)/36014/2024 PRASANNA DAS 121 AG/CG/IT/CT/ETC.NOT FILED.
66 D SUBODH KUMAR (2024-08- {00t IO NOT FILED,
BLAPL/25078/2024 \MOHANTY 21 ) '
D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

167 CONTC/35944/2004 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

168  |D-WP(C)/36132/2024 AUROBINDA - 2024-08-/\ = 1/ T/ETC.NOT FILED.

SAHOO 21
6-RECEIPT SHOWING SERV.COPY TO

169 |D-WP(C)/36046/2024 [S)‘:I\S/IEER KUMAR 3(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

JEETENDRA 2024-08-

170 ID-WP(C)/35980/2024 5 s 15 21 The name of the counsel in capital letters and
enrollment numbers in last page of writ petition
not furnished.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

D. SUBHRANSU 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

171 BHUSAN AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/25121/2024 SARANGI 21
Occupation not furnished.
6-RECEIPT SHOWING SERV.COPY TO
UMAKANTA 2024-08-

172 |D-WP(C)/36058/2024 MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SOUMYA 2024-08-

173 |D-WP(C)/36170/2024 MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

174 CONTC/36062/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

17 D- AMULYA RATNA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/25026/2024 PANDA 21

Number of ICC case be rectified in Prayer,Ground
A,and in averments.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-
176 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/36030/2024 21 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

177 | D-WP(C)/36017/2024 &Rolgﬁ\ﬁ]?g MAR 5(1)24_08_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

178 |D-WP(C)/35983/2024 DEBABRATA 2024-08- |\ G/CGAT/CT/ETC.NOT FILED.

RATH 21
6-RECEIPT SHOWING SERV.COPY TO
AJIT KUMAR 2024-08-

179 | D-WP(C)/36187/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08-

180 | D-WP(C)/35982/2024 KUMAR MISHRA 11 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

181 CONTC/35969/2004 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.

182 |P- PABITRA KUMAR 12024-03- i&%ﬁ?&?&%ﬁ&%ﬁ%ﬁow 1o

ABLAPL/25063/2024 NAYAK 21 ’ :
6-RECEIPT SHOWING SERV.COPY TO
a3 D- MOHIT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/24952/2024 | AGARWAL 21 Authentication fee, Payable to Rs.35.20/-, Rs.18/-
paid, Rs.17.20/- be paid.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08-

184 | D-WP(C)/35986/2024 KUMAR MISHRA 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

a5 D- ABINASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CMAPL/36039/2024 [ROUTRAY 21 Petitioner was not a party in W. P. C. No. 6947 of
2004.
6-RECEIPT SHOWING SERV.COPY TO

D- SANJIB 2024-08-

186 CRLMP/25043/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
187 | D-WP(C)/36013/2024 PRASANNA DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
188 |D- KRISHNA 2024-08- ggfccc&%};/TCST}/IgTvgggngﬁ\égopY 1o
CONTC/35940/2024 |CHANDRA SAHU |21 ) .
RAMESH 2024-08-
189 |[D-MACA/36124/2024|CHANDRA 1 Statutory deposit not made
SAHOO - 1
190 |D-WP(C)/36139/2024 NIRANJAN 2024-08-|6-RECEIPT SHOWING SERV.COPY TO
PANDA 21 AG/CG/IT/CT/ETC.NOT FILED.




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO

D- JAGABANDHU  [2024-08-

191 CRLMC/24974/2024 \SAHU 1 AG/CG/IT/CT/ETC.NOT FILED.
" CasHIAT s, € RECEITT SHOWING SERVCORY o
ABLAPL/25071/2024 |PATTANAIK 21 : :

JYOTIRMAY 2024-08- |.Receipt Showing Serv.copy To School and Mass
193 ID-WP(C)/36142/2024 51 prp 21 Education not Filed.
194 | PUSPAMITRA.  2024-08- (000 o RO e ED,
BLAPL/25068/2024 MOHAPATRA 21 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR  [2024-08-

195 |D-FAO/35941/2024 MOHAPATRA 21 1. Period of Delay 176 days delay. 2.The date of
order mentioned in the cause title appears to be
wrong

KAILASH 2024-08-
196 |D-MACA/35953/2024 CHANDRA 1. Court Fee Rs 1650/ payable, not paid
21
PANDA
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-08-

197 |D-WP(C)/35961/2024 KUMAR PANDEY 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

198 [D-WP(C)/36007/2024 Jsli%%ISTHIR 202408
LAA welfare fee of Rs.10/ and hologram of Rs/
50 not paid in vakaltnama.

1. Status of parties in court below not stated and

199 D- DEBASIS 2024-08- |all ops.in trial court are not made parties 2.Good

CRLREV/23487/2024 MISHRA 21 ground certificate not given.(i1)[A no.652/24 is
wrong page marked.
6-RECEIPT SHOWING SERV.COPY TO
200 D- RAJIB LOCHAN  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/25006/2024 |PATTNAIK 21 1. Name of the police station and PS case number
not correctly mentioned in prayer of the petition.

201 |2 JAYAKRISHNA —12024-08- K(I}{FC(E}E/E/TCST}/IEOT\ZIESTSEII%SOPY ©

ABLAPL/25125/2024 MOHAPATRA 21 : :
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI AG/CG/IT/CT/ETC.NOT FILED.

200 P BHUSAN 2024-08-

CRLMP/24844/2024 CHOUDHURY 21 1. Age of the petitioner in cause title not tally with
affidavit. 2. Page no. 13 not legible

203 |D- AJAYA KUMAR  2024-08-|6-RECEIPT SHOWING SERV.COPY TO

RVWPET/36047/2024 DASH 21 AG/CG/IT/CT/ETC.NOT FILED.

1.DEFICIT AUTHENTICATION FEE OF RS
2.25 /- NOT FILED 2.Court fee of Rs. 12/. not




paid in v.nama

6-RECEIPT SHOWING SERV.COPY TO

204 |D-WP(C)/36121/2024 ?SI\IIIAABALA 3(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
205 D- ADV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/36165/2024 ' 21
1. Period of Delay 164 days delay
6-RECEIPT SHOWING SERV.COPY TO
206 |[D-WP(C)/35975/2024 | pho T RASAD 202408+ 5 6,061/ CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
207 |D-WP(C)/36009/2024 PRASANNA DAS 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- SOUMYA 2024-08-
208 ABLAPL/25077/2004 RANJAN DAS 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
200 D- KAUSTUVA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25158/2024 MOHANTY 21 Paragraph no. not correctly furnished on the
petition.
6-RECEIPT SHOWING SERV.COPY TO
210 D- UMESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25034/2024 CHANDRA DORA 21
Page no 12 not partial not neat.
6-RECEIPT SHOWING SERV.COPY TO
BIRAJA 2024-08-
211  |D-WP(C)/36003/2024 PRASANNA DAS 11 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- UNMESH 2024-08-
212 |CRLMC/24957/2024 |CHANDRA JENA [21 AG/CGIT/CT/ETC.NOT FILED.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
213 CONTC/36098/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
214 |2 BIPLABAPB.  2024-08- (00 6 o ot NOTFILED,
CRLMP/24914/2024 ' BAHALI 21 : '
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
215 CONTC/35798/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
16 D- PRASANNA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24929/2024 [ KUMAR PANI 21
Occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
217  |D-WP(C)/35912/2024 NARAYAN RATH 121
paragraph in petition not correctly furnished (after
para -16)
6-RECEIPT SHOWING SERV.COPY TO
218 |D-WP(C)/36052/2024 T RO BIBAN 202408 A\G/CGAT/CT/ETC.NOT FILED.




DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
219 ID-WP(C)/35920/2024 NARAYAN RATH |21 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA  [2024-08-
220 |D-WP(C)/36135/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
221 |D-WP(C)/35971/2024 [PEBABRATA 2024-08- 1A GICGATICT/ETC.NOT FILED.
RATH 21
PRAVAT KUMAR |2024-08- |.Receipt Showing Serv.copy To School and Mass
222 ID-WP(C)/36040/2024 PANDA 21 Education not Filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
223 CONTC/36071/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
224 |D-WP(C)/36060/2024 | d0 DHAGYA 202408~ 0 61Ty T/ETC NOT FILED.
SWAIN 21
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-08-
225  |D-WP(C)/36120/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.
1. Period of Delay 379 days 2. Age of opp.party
276 D- SANGRAM DAS, [2024-08- |be reconciled as per trial court judgment.(ii)Date
CRLLP/25089/2024 |S.C.VIG. 21 of impugned judgment seems to be wrongly
furnished in prayer of IA
o DIPTIRANIAN - 2024-08- 01 i ETCNOT FILED,
BLAPL/25031/2024 |BHOKTA 21 : :
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-08-
228 |D-WP(C)/36051/2024 KUMAR DASH 121 AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
PRAVASH 2024-08-
229 |D-MATA/36160/2024 CHANDRA JENA b1 FURNISHED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
HRUDANANDA 2024-08-|10-SUBJECT CODE NOT
230 ID-WP(C)/36206/2024 MOHAPATRA 21 FURNISHED/INCORRECTLY MENTIONED
authentication fees of Rs 1.10p not paid in c.copy
of order under annexure -7
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
731 D- SUJIT KUMAR 2024-08-19-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/25014/2024 |SAHU 21 TOP OF CAUSE TITLE.
1.A.Bail Petition not properly filed.2. Paragraph
no. not correctly furnished on declaration
32 |2 AMLAN SHAKTI 2024-08- 00 8 o T FILED,
ABLAPL/25039/2024 PAUL 21 : :
233  |D- SOUBHAGYA 2024-08- [6-RECEIPT SHOWING SERV.COPY TO
CRLMC/25045/2024 |KUMAR DASH 21 AG/CG/IT/CT/ETC.NOT FILED.




1.Page no.25 not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

D- SURYAKANTA  |2024-08-
234 BLAPL/25118/2024 |DWIBEDI 1 STAMPED,EXECUTED,ACCEPTED.
1. Seal and Signature of the Jail Authority not
furnished in V.Nama
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
235 |D-WP(C)/35992/2024 NIHAL RATH 2024-08- [1.The of the counsel in capital letters qnd N
21 enrollment numbers in last page of writ petition
not furnished.2.Paragraph of writ petition are not
correctly numbered.3.Annexure-A is not attested
as true copy
26 D PRADEEPTA (202408 (L0 i ETCNOT FILED,
ABLAPL/25019/2024 KUMAR BEHERA |21 : :
PREMANANDA  |2024-08- |.Receipt Showing Serv.copy To School and Mass
237 |D-WP(C)/36137/2024 MOHANTY 21 Education not Filed.
s D IAYAKRISHNA — 2004-08- (6 /0 T ETONOT FILED,
ABLAPL/25124/2024 MOHAPATRA 21 : :
o D ArupaNANDA a2 RECEIPTSHOWING SERVCOY T0
CONTC/35690/2024 |GOSWAMY 21 : :
6-RECEIPT SHOWING SERV.COPY TO
240 D- ASIT KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24948/2024 JENA 21 1. Age of the petitioner in cause title not tally with
affidavit
PRASANTA 2024-08- .
241 |D-MACA/36042/2024 KUMAR MAHALI 121 1.Period of Delay 92 days
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
242 ABLAPL/25075/2024 RAKESH BEHERA 1 AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-08-
243 |D-WP(C)/36019/2024 MISHRA 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
244  |D-WP(C)/35993/2024 NARAYAN RATH 121
Page no. 22 is not legible .
o D riocN  aasos CRECHPT SHOWING SERCOPY To
CONTC/35962/2024 |[NANDA 21 : :
246 |D-WP(C)/36146/2024 PREMANANDA  |2024-08- |6-RECEIPT SHOWING SERV.COPY TO
MOHANTY 21 AG/CG/IT/CT/ETC.NOT FILED.




Page no 22 is not legible .

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

247 gi APL/25112/2024 IS)[\;,RIE%II%?NTA 3(1)24_08_ 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
248 CONTC/36069/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- SASANKA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
249 SEKHAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/25080/2024 SATAPATHY 21
occupation not furnished in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
250 |D-WP(C)/36199/2024 gglslg PRASAD 202408 AG/CGNTICT/ETC NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
251 D-LAA/35877/2024 |LALIT SAHU 5(1)24—08— AG/CG/IT/CT/ETC.NOT FILED.
1. Deficit Court Fee of Rs.17,672.25 to be paid.
6-RECEIPT SHOWING SERV.COPY TO
SUDEEP KUMAR 2024-08-
252 |D-WA/36095/2024 SARANGI 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR [2024-08-
253  |D-WP(C)/36091/2024 BISWAL 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
)54 D- MANORANJAN  2024-08- II\II(SEI“}II:?E%]})EGIBLE ATTESTED ANNEXURES
BLAPL/25088/2024 |PADHY 21 )
Last two para of page no.12 and first para of page
no.13 are not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
255 D- JAYADEBA 2024-08-|TOP OF CAUSE TITLE.
ABLAPL/25069/2024 | BEHERA 21 11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
Page nos. from 6 to 9 not neat.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
256 CONTC/36067/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DIPTI RANJAN 2024-08-|1.Annexure-9 is not described in index.2
257 |D-WP(C)/35973/2024 BHOKTA 21 Annexure-9 is not indicated in index.3.Copy of

R.P.Case No0.170/2013 as described under
Annexure-3 in index is not available in said
Annexure.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- AMITAV 2024-08-
258 9-PROVISION OF LAW NOT FURNISHED ON
BLAPL/25058/2024 |TRIPATHY 21 TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
759 D- TARA PRASAD 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24917/2024 IMOHAPATRA 21
Occupation not furnished in affidavit.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
260 CONTC/36053/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
21 - JUGALA 2024-08- (0 O ITCTETCNOT FILED,
BLAPL/25157/2024 |KISHORE PANDA |21 ’ )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
262 |D-CMP/33624/2024 I%igﬁ‘(N KUMAR 3(1)24'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1-Petitioner No. 3 not executed in V. nama. 2.
Authorisation to swear affidavit on behalf of other
petitioner not furnished.
23 - DIPTIRANJAN  2024-08- (500 0 e RO e B,
CRLMC/24977/2024 MOHAPATRA 21 ’ ‘
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
264 |D-WP(C)/36125/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
25 |D- AJIT CHANERA 202408~ (500 2 e ROP e b
CRLMP/25074/2024 MOHAPATRA 21 ’ ‘
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
266 D- ADV 2024-08-|17-REFERENCE CERTIFICATE NOT
CONTC/36032/2024 ' 21 FURNISHED.
1. Title of the father of the petitioner mentioned as
Mohant instead of Mohanty
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
267 |D-WP(C)/36056/2024 PRADHAN 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
268 D- UNMESH 2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24959/2024 |CHANDRA JENA |21
1.Page nos.14 and 15 not legible.
o D SURVAKANTA 202405 | Feionr o oS oty i i
CRLMC/24742/2024 BAG 21 ASD u property

mentioned in the body of the petition




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
270 CONTC/35929/2004 ADV 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ABINASH 5024.08. [ AG/CG/NT/CT/ETC.NOT FILED.
271  |D-WP(C)/36208/2024 ROUTRAY 21
C.Fee of Rs.24/- payable.Rs.6/- paid D.C fee of
Rs.18/-to be paid on the petition
3-AUTHENTICATION FEE IS DEFICIENT.
D- 2024-08- |1. Synopsis and date chart not filed.2. Page not
272 CRLMC/24947/2024 CKASTURI 21 marked in index and annexture. 3. Authentication
fee Rs. 1.10/- to be paid. 4.Name Of The Filing
Advocate Not In Capital Letters In The Petition
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
273 |D-WP(C)/36130/2024 KUMAR 1 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
DR. JITENDRA 2024-08-
274  |D-WP(C)/36195/2024 KUMAR LENKA 21 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
275 |D-WP(C)/36134/2024 Jsli%%ISTHIR 3(1)24'08'
1. High Court Logo Rs.50/-and Legal Associate
Welfare Fund Rs.10/- to be paid
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
276 BLAPL/25065/2024 SK ABDUL JABIR 11 AG/CG/IT/CT/ETC.NOT FILED.
1..Receipt Showing Serv.copy To School and
277  |D-WP(C)/36002/2024 NEELAKANTHA 12024-08- |\ 1 < Fducation not Filed. 2.legible copy of page-
PANDA 21
13 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
278 IR){/WPET 136033/2024 IS)IZI\S/IEER KUMAR ;?24_08_ 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
279 CONTC/35947/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI 2024-08-
280 |D-WA/36086/2024 BHUSAN SWAIN 21 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
731 D- PRAMODA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/25044/2024 |KUMAR MISHRA |21
Page no. 10 not neat.
w P SUNILKUMAR 202408 6.0 i ETCNOT FILED,
ABLAPL/24864/2024 PANDA 21 : :
283 |D- SUDEEP KUMAR [2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/25041/2024 |SARANGI 21 AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.




Book mark and Index not properly page marked.

DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass

284 |D-WPR(C)/35917/2024 NARAYAN RATH 21 Education not Filed.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

285 CONTC/36016/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.

56 D AMULYA RATNA [2024-08- (0 i B TeNOT FILED,

CRLMC/25030/2024 |PANDA 21 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

287 |D-WP(C)/35991/2024 Eg%%ANKAR 202408
Legible copy of page-28,30,1,32,35, 37 to be
filed.
6-RECEIPT SHOWING SERV.COPY TO

258 D- PARTHA SARATHI|2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/25037/2024 |DAS 21 PS case number not correctly furnished in
synopsis,date chart and page no.2 para no.3.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

MAHESWAR 2024-08- TRANSLATED COPY NOT FILED

289 ID-WP(C)/35963/2024 |\ 1o ANTY 21 20-VERNACULAR CERTIFICATE NOT

FURNISHED.
Petitioner no.1 not sworn affidavit .

200 JULIYAS PRASAD 2024-08- (e i ETCNOT FILED,

ABLAPL/25107/2024 BEHERA 21 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

291 |D-WP(C)/35879/2024 LALIT SAHU 21 Point nos of the petition not reflected in
Declaration,the figure annexure-5 not mentioned
as per index
6-RECEIPT SHOWING SERV.COPY TO

200 |D-WP(C)/35987/2024 | phon RASAD 202408+ 5 6,061/ CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

203 |D-WP(C)/35979/2024 XMV PRASAD - [5024-08-| A G/ICGT/CT/ETC.NOT FILED.

D. 5024.08. |6-RECEIPT SHOWING SERV.COPY TO

294 CONTC/36073/2024 ADV. 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

2024-08- AG/CG/IT/CT/ETC.NOT FILED.

295 |D-WP(C)/35926/2024 |ARIJEET MISHRA 1
Date of annex.4 mentioned in the index not tally
to annex.4 as annexed.

205 D SANIE KUMAR  2024-08- 6 /T NOT FILED, |

BLAPL/25094/2024 \BHANJADEO 21 ) '




6-RECEIPT SHOWING SERV.COPY TO

297 |D-WP(C)/36008/2024 SE?IEA RANJAN 1282408 A G/ICGT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AUROVINDA 2024-08-
298 |D-WP(C)/36155/2024 MOHANTY 21 1.Engagement order dated 04.01.2024 filed as
ANNEXURE-5 SERIES does not tally with
Index.
6-RECEIPT SHOWING SERV.COPY TO
299 |\ D-WP(C)/36179/2024 MANOJKUMAR  [2024-03- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 21
6-RECEIPT SHOWING SERV.COPY TO
300 [D-WP(C)/35864/2024 SN KUMAR 202408 6061/ cT/ETC NOT FILED,
8-CAUSE TITLE NOT IN ORDER.
301 IR)I-’F AM/36100/2024 ?%LLAN SHAKTI 5(1)24'08' 1. Age of petitioner differs from the age of
deponent. 2.GOOD GROUND CERTIFICATE
NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
SARATHI JYOTI 2024-08-
302 |D-WP(C)/36202/2024 MOHANTY 1 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
303 |D-WP(C)/36210/2024 ?}?1:? ASHI BHUSAN ;?24_08_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
304 KiBL APL/25060/2024 gig}ggﬁ? 5(1)24_08_ 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- DIPTI RANJAN  [2024-08- : . .
305 CMAPL/35966/2024 \BHOKTA, C.G.C. |21 place it after filing of ¢ .copy of dismissal order
6-RECEIPT SHOWING SERV.COPY TO
306 |D-WP(C)/36153/2024 gll\;.LQELKUMAR 5(1)24_08_ AG/CG/IT/CT/ETC.NOT FILED.
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